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ACT, 1960- 

No. LXXV OF 1 9 L  

An Act to amend the Indian Nwsring Counoil Act, 1947. , 

128th December, 19501 

BE it enaoted by Parliament as follows:- 
1. Short title.--Tbis Aot may be called %he Indian Nursing Counoil (Amend- 

ment) Act, 1950. 

- 8. Amendment of section 10, Act XLVIII of 1947.-In sub-motion (3) of 
seotion 10 of the Indian Nursing Council Act, 1947,- 

(a) for the words "in any State or country outside the Stptes" t4he words 
and letter "in any Part B State or foreign country" ahall be substituted ; 

(b) in the first proviso,- 

(i) for tbe words "of the Ste,te or countryJ' the words "of the foreign 
country" shall be substituted ; 

(ii) for the words "in any Btate" the worde "in India" shall be substi- 
tuted ; 

(iii) for the words "in that State or country" the words "in that coun- 
try" eball be substituted ; and 

(c) for clause (ii) of the second proviso, the following clause shahdl be substi- 
tuted, namely:- 

"(ii)  any qualification granted by an authority in a Part B State and 
recogaised on the said date by the State Council of a State to-which tbiv 
Act extende; shall continue to be a recognised qualification for the purpose 
of registration in that State." 
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